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1A 64/2917 wzth C.P. No. 50/241/NCI.T/AHM/2017

B Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

B R A

o ATTENDANCE CUM ORDER SHEET OF THE HEARING QF AHMEIABA&
. BENCH OF THE N’i."?TIONAL COMPANY LAW TRIBUNAL ON 03,

- Name-af the Ca'm_piany: - AjayPatel&Or&
s .
' ' ' B ~ Multimode Enterprise Pvt. Ltd. & Ors

‘Section of the Com?pa'nie-s- ACt:f - Section 241 of | he Companies Act 2013

SIGNATURE

Leamed Advocate Ms. Tanaya Shah present ﬁ}r Pet:twner Learned Advocate Mr.

- Adltya Bihani i/b Learned Advocate Mr. Ar uj Trivedi present for Respondents No.

- 1,2,4,5and 10. Learned Advocate Mr. 'Vinay Bairagra present for Respondent No.6
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 and 9 None present for Rﬂspﬁndmt No.11.
At request of both sides.

LiSt?thematfter on (}8;132,2:017;_ - I _ - o |

£ MEMIER J UDICEAL N . . MEMBER JUIICIAL
- ﬁDated this the 3rd day of Nmfﬂmber, zm 7.
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